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Britain's Proposal for India's Oil 
Exploration 

2015. SHRI B. V. DESAI: 

SHRI M. V. CHANDRA-
SHEKARA MURTHY: 

Will the Minister of PETROLEUM, 
,CHEMICALS AND FERTILIZERS be 
pleased to state: 

(a) whether Britain has shown grea-
.ter interest to active participation in 
. India's oil exploration lIrogramme; 

(b) if so, whether India bas received 
any concrete proposal from the Bri-
·tisb Government in this regard; 

(c) if so, the details of the $ame; and 

(d) tile reaction of the Indian Gov-
.ernment1 

THE lY..INISTER OF PiTROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI P. C. SETHI): (a) and (b). 
No,. Si,. Nor has any proposal been 
reeei ved from the B ri tish Govern-
ment. . .. 

(e) and (d). Do not arise. 

Drilling of Wells by Oll and Natural 
·Oas COmmission and Oil India Limited 

2016. SHRI K. PRADHANI: Will 
the Minister Of PETROLEUM, CHE-
MICALS AND FERTILIZERS be 
11leased to state: 

(a) the total number of wells drilled 
by O.N.G.C. (Oil & Natural Gas Com-
mission) and OIL (Oil India Ltd.) to-
gether during 1979-80 lind 1980-81; 

(b) the total quantity of oil drilled 
from those wells during the above 
period: 

(c) whether Government have a 
proposal to drill some more number of 
wells during 1981-82; and 

(b) if so, the details about the total 
quantity of oil likely to be drilled 
during this period? 

THE l\HNISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI P. C. SETHI): (a) ONGC and 
OIL drilled a total of 11 0 wells in 
1979-80 and 87 wells in 1980-81 (upto 
December, 1980). 

(b) While it may not be practicable 
to indicate the total quantity of oil 
produced from these wells only, dur-
ing 1979-80, 11.73 million tonnes and 
during 1980-81 (up to December, 1980) 
7.10 million tonnes were produced by 
theSe two organisations. 

(c) Yes, Sir, 

(d) During 1981-82, the indigenous 
production of crude is estimated at 
16.9 million tonnes. 
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BetreDcIlment of SupervIsOrs of Lot 
Tak Hydro-Electric Project 

2018. SlUU O. CHINNASAMY: Wlll 
the Minister Of ENERGY be pleased to 
state: 

(a) whether the supervisors employ-

ed by the Central ElectriCity Autho-
rity and deputed to Lok Tak Hydro-· 
Electric Project are facing retrench-
ment since the Central Electricity 
Authority is not in a position to ab-
sorb them while National Hydei Pew-
er Corporatlon authorities are not in-
clined to take them in suitable grad-
es and to protect their seniority, pay 
and service conditions; 

(b) whether these employees have 
services upto 10 years who have to 
become juniors to many other direct 
recruits even in case if those em-
ployees are absorbed in the Corpora-
tion; 

(c) whether National Hydel Power 
Corporation has not accepted the 
guidelines recommended by the En-
ergy Ministry in this regard; 

(d) if so, the reasons for not ac-
cepting the recommendation of the' 
Energy MinIstry by the National Hy-
de] Power Corporation authorities; 
and 

(e) if not, the term applicable to 
Central Electricity Authority supervi-
sors for absorption? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI 
VIKRAlVi MAHAJAN): (a) The super-
visors of the Central Electricity Au-
thority deputed at Lok Tak Hydroele_ 
ctric Project are not facing any re-
trenchment. The National Hydro-
electric Power Corporation ~ 

has offered to absorb all of them, 
However. theIr advancement In the' 
Corporation will depend upon their 
sa tisfying the eligibility criteria ad-
opted for respective grades and on 
their being found suitable. 

(b) Does not arise. as they would 
be given benefit of their past service. 

(c) The objective of protecting the' 
Interest of these Supervisors ha~

been kept In mind by the NHPC. 

(d) Does not arIse. 

(e) Details are furnished in the-
Statement. 




